407 Hindi Sahitya

[ Secretary.]

Workers (Regulation of Employ-
ment) Amendment Bill, 1962, as
passed by Lok Sabha at its sitting
held on the 13th March, 1962.”

Sir, I lay a copy each of these three
Bills on the Table of the House.

Tue VICE-CHAIRMAN (SHr K. K.

SuanH): The House stands adjourned
till 2-30 p.M.
The House then adjourned

for lunch at one of the clock.

The House reassembled after lunch
at half-past two of the clock. THEe
VicE-CHAIRMAN (SHRI M. P. BHAR-
¢Ava) in the Chair.

THE HINDI SAHITYA SAMMELAN
BILL, 1962—continued

Sur1 P. N. SAPRU: I was pointing
out that the first Governing Body would
be a nominated body and it shall have,
apart from the Chairman and the
Secretary, 13 other members of which
one shall represent thn Ministry of
Education and another ihe Ministry of
Finance. Three of the members will
be from among the former Presidents
of the Society and the remaining num-
ber shall be from among persons who
are, in the opinion of the Central Gov-
ernment, eminent in the field of Hindi
language or Hindi literature. I think
this is a good position and it 1s desira-
ble in the interests of the Sammelan
that the first Governing Body should
be as it exists today, a nominated body.
So the constitution is well thought out.

And here may I, with your permis-
sion, be permitted to pay my humble
tribute to that great Indian patriot,
Shri Purushottam Das Tandon who was
the life and soul of this institution for
many years and whose continued ill-
health we greatly deplore? Sir,
Allahabad has had the honour and the
privilege of producing many eminent
men. We are not even regarded as a
B class town though we have produced
A class citizens of the country and
among the great men of whom
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Allahabad is proud, Shri Purushottam
Das Tandon ranks high,

Then, Sir, I note that the rules of the-
institution shall be made by the Gov-
erning Body. Now, the picture of the
manner in which this institution wilt
funection cannot be complete without
these rules. Of course, I know there
is a provision for a copy of the rules to
be laid before us as soon as may be:
after they are made. May I suggest
that there may be a further provision
authorising Parliament to amend those-
rules by Resolutions passed by either
House within a period specified in the
Act? I think a provision of that type
exists in other statutes and I think
Parliament would like to be more
directly associated with this rule-
'making power than is the case at
present.

Sir, under clauge 15 the Sairmelan
is required to maintain a Fund and I
hope that grants will be available to-
the Sammelan from the Central Gov-
ernment as well. As far as I know, the
position ig that so far as the Univer-
sity Grants Commission is concerned,
it makes no grants to institutions of
this character. Its constitution pre-
cludes it from making grants to insti-
tutions of this character. Therefore, L
think there should be some indication
that the Central Government will assist
this institution by suitable grants. It
is contemplated that the Sammelan
shall have a Fund to which shall be
credited all fees and other charges re-
ceived by the Sammelan, all moneys
received by the Samrmelan by way of
grants, gifts, donations, benefactions,
bequests or transfers, I hope, Sir, that
the word ‘grants’ here means Govern-
ment grants. Anyway, there should be
some direct Government assistance sa
far as this Sammelan is concerned.

Then I find there is a provision in
clause 16 that the accounts of the
Sammelan shall be audited at least
once a year by a chartered accountant.
I suppose the term ‘at least’ has been.
used to provide for a continuous audit.
It is essential that the accounts of this.
institution or institutions of this cha-
racter should be carefully audited. I
note that it is proposed that the audit
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shal] have to be conducted by a char-
tered accountant within the meaning of
the Chartered Accountants Act, 1949.
Now, I know that so far as the U.P.
Universities are concerned, their audit
is done by the local State Audit Service
and I wonder whether it will not be a
proper thing for the audit of this insti-
tution to be done either by the State
Audit Service or by auditors appointed
by the Auditor General.

Sart GURUDEV (Madhya Pradesh):
Why not chartered accountants?

SHr1 P. N. SAPRU: You have to pay
the chartered accountants a lot as fees.
Chartered accountants are an expen-
sive commodity and the number of
chartered accountants in the country
is not very large.

SHrr GURUDEV: But they are very
careful. We want the audit to be done
carefully as you said.

SHr1 P, N. SAPRU: The State Audit
Departments are very well organised;
the Auditor General’s Department is
also well organised. They have got
trained accountants and if the services
of those trained accountants are placed
at the disposal of the Sammelan, the
amount that it will have to pay to a
firm of private chartered accountants
will be saved. It is frem that point of
view that 1 am suggesting that the
State should take over the responsibi-
lity of auditing the accounts of the
Sammelan.

The Sammeslan will have the power
of granting degrees and conducting
examinations and I know that its ob-
ject will be, according to the amend-
ment proposed to be moved by Dr.
Shrimali, to promote the spread of
Hindi language and to develop it and
secure its enrichment in the manner
indicated in article 351 of the Consti-
tution. Now, this amendment is an
improvement upon the clause as origi-
nally found in the Bill.

Then, under sub-clause (aa), which
is another amendment suggested by
Dr. Shrimali, the object of the Samme-
lan will be—
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“to work for the promotion, deve-
lopment and advancement of Hindi
literature in India and foreign coun-
tries and to print and publish such
literature;”.

In 1954 when I was at the TUnited
Nations, there was a resolution moved
on behalf of the Arab world that
Arabic should be recognised as a langu-
age for certain official purposes by the
United Nations Organisation. The
delegation had instructions to support
that resolution and the duty or the
responsibility of supporting it was cast
upon me. In support of my speech,
after praising the Arab world for the
great achievements that it had made
in the world of science, art and litera-
ture throughout the ages, I referred
to the fact that perhaps a day would
come when we, too, would press for
the recoghition of our language as a
language recognised by the United
Nations for certain purposes. And I
expressed the hope that when and if
we did so the Arab world would sup-
port us in our move. Whether we call
it ag the official language or the na-
tional language is a different matier.
It is the official language of 430 million
people. We got on multiplying every
ten years. With all the birth control
propaganda, we are 430 million. The
officia]l language of 430 million people
deserves recognition for certain pur-
poses at least by the United Nations
General Assembly and I think one of
these days we shall have to take up
this question on an international level.
1 do not say that this can be done
immediately, but I venture to think
that a language, which is the official
language of 430 ‘'million people,
deserves recognition by the biggest
international organisation of the world.

Then, sub-clause (b), which  Dr.
Shrimali suggests, is like this:—

“to work for the promotion, deve-
lopment and advancement of
Devanagari script, and to print
and publish literature of other
Indian languages in Devanagari
seript;”.
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Now, Sir, I know that people can be
emotionally attached to their scripts. 1
appreciate that sentiment very much.
I respect that sentiment very much.
There can be no compulsion in this
matter. But it would be a useful
thing, it would be a desirable thing, if
we could agree upon a common script
because that would facilitate inter-
communication between the South and
the North. That would make it easier
for a person who hails from the North
to learn South Indian languages. I do
not know whether it would not con-
stitute a hardship on persons in the
South, but it would certainly encourage
a larger number of persons in the
North to learn South Indian languages
and West Indian languages. That is
not the case at present. I must make
it clear that there can be no compul-
sion in this matter and it is not my
suggestion that we should use any
compulsive methods in regard to this
delicate matter.

Then, Dr Shrimali also has suggested
that one of the objects of this institu-
tion should be—

“to co-operate with other insti-
tutions having objects similar to
those of the Sammelan, in such
manner as may be conducive to
their common objects;”.

I believe that there are institutions
similar to this in other languasges as
well. I suppose the people of Bengal
have a Sahitya Sammelan of their own,
the people of Maharashtra have a
Sahitva Sammelan of their own. I
suppose Guijarat has one of its own and
I believe that the people of the South
too have Sammelans of their own. It
should he the effort of this Sammelan
to co-operate not only with the Hindi
Sammelang but with the Sammelans
in the North, South and West of India.
That is how we can work towards the
goal of a language understood for cer-
tain official purnoses bv the peoples of
the country. That is how we can en-
rich the Hindi language That is how
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which, spraking for myself, I heartily
welcome.

The last clause which 1s to be found
here is ‘Power to remove difficulties’ in
giving effect to the provisions of the
Bill. This is a power which is usually
given in all statutes and we can have
no objection to that. The rules which
will be made by the Governing Body
will be subject to the approval of the
Central Government. That is as it
should be. But some opportunity in
some form or other—I would repeat it
again—should be given to Parliament
to express its views on the rules as
approved by the Government or pre-
ferably before they are approved by
the Government.

Then the Sammelan holds its annual
sessions. These annual sessions are in
the nature of convocations, To these
annual sessions distinguished men are
invited, and I think Dr. Shrimali too
has addressed one of the annual ses-
sions of the Sammelan. I think it
should be the endeavour of the Sam-
melan to invite on the convocation day
speakers from all over the country. It
should not limit itself to inviting per-
sons only from the North, only from
Bihar or Uttar Pradesh, Rajasthan or
Madhya Pradesh or what Master Tara
Singh would call the Hindi-speaking
region of the Punjab. It should invite
speakers of eminence from Maha-
rashtra, from Gujarat, from Tamilnad,
from Kerala and Andhra Pradesh. I
am sure that there are persons of emi-
nence in these States who can deliver
convocation addresses either in  the
Hindi language or in their language
which can be translated in Hindi for
the purposes of the convocation. 1t
will be a good thing if this Sammelan
could act as a cementing link among
the different parts of this country.
Hindi should be propagated in such a
manner as to 'make it acceptable with-
out any conscious effort on the part
of the Hindi people by the people of
the North and the South

I have often felt, Mr. Vice-Chair-
man, that we need to understand each
other better, but I must confess that
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I have not felt happy over
developments in the recent general
elecitons. We have today caste and
communal parties.

certain

Sert SHEEL:. BHADRA YAJEE
(Bihar): What has that got to do with
the Bill?

Surt P. N. SAPRU: 1 am developing
my point. We have today parties
which attack the foundations on which
our democracy is based. Now it is
desirable in the situation in which we
find ourselves to do everything we can
to promote the process of national in-
tegration We must not do anything
which would tend to encourage fissipa-
rous tendencies in the country, and
from that point of view it is imperative
that those of us who are ardent advo-
cates of Hindi should, while patiently
working for its propagation and im-
provement, make our views or give
expression to our views in a manner
which is not likely to annoy the peo-
ples of non-Hindi-speaking regions. 1
hope that the Sammelan will work in
this spirit. If the Sammelan works in
this spirit, it will add a chapter which
will contribute to the glory and great-
ness that is India.

Thank you very much, Sir.

Surt BHUPESH GUPTA: Mr. Vize-
Chairman, I am not very much com-
petent to speak on a subject like this,
and naturally there will be very emi-
nent friends here speaking on the
various aspects of the proposition be-
fore us. But even as a layman I have
something to say about the promotion
of Hindi in the country, because under
clause 6 of this Bill the tasks and the
functions of the Sammelan are stated,
and they cover a very wide field in
respect of the propagation and promo-
tion of this language.

At the very outset I should like to
say that not only this particular insti-
tution but there are various
other institutions associated with
other languages of great importance
in the country, national languages as
given in our Constitution, which
should also receive the same recog-
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nition and the same status as this is

cing given, that is to say, they
should also be given, wherever there
is the need for it, the status of a na-
tional institution or institution of
national importance. I say this be-
cause in our country other languages
also have to flourish. They are fiour-
ishing languages just as this is, I do
not deny it, but at the same time the
State should take special care in en-
couraging efforts not only at the
Government level strictly speaking
but also at the non-official level,
which means in such cases among
other things institutions and so on.

Now, questions may be askea to-
morrow in the country that when
this particular institution is being
regarded as an institution of national
importance, why other institutions,
like institutions, should not be given
the same status. If that question is
raised, it is to be met with a reason-
able and satisfactory answer. I do
not know the working of this parti-
cular institution. That is why I am
asking hon. Dr., Sapru who comes
from Allahabad to throw a little
light on the subject.

Surt P. N. SAPRU: I have said that
I have no objection to other insti-
tutions being given that status.

Surt BHUPESH GUPTA: That is
right, but about the working of this
institution we have not known very
much, we have not been told very
much. Yet it is half a century old
It is quite clear therefore that an
institution which has a history of
half a century should be discussed in
the light of its experiences. The only
thing that we have been told about
so far is that two factions as in other
spheres also worked in this institu-
tion and a receiver had to be appoin-

ted. It does not speak well
3 p.Mm. of cultural institution. Cer-
tainly when such a situa-
tion arises, the Education Minis-

try cannot shut its eyes to it, the
Government cannot shut its eyes to
it. They have to take care of the
institution and try to resclve the
prrblems. But then we must know
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the problems in their entirety. Dr.
Sapru told us about the two groups.
When I hear of groups either in po-
lities or in institutions of this kind,
I get frightened because then some-
thing is basically wrong somewhere
and we must strike at the very roots
of things. Government can undoub-
tedly extend its protective wings to
such institutions but if the groups
remain groups or if the groups find
their projection into the governing
bodies under one pretext or another,
then the institution goes under. This
is what I say. Now, we shall natu-
rally watch how they function under
the new arrangement but then it is
necessary to find out also how the
groups came about, how they beha-
ved in this matter, whether they
were liberal or conservative, whether
somebody tried to impose  some-
thing wupon others and whether
certain advantages that these institu-
tions brought—patronage, etc. offered
—were sought to be utilised in a nar-

row manner or they were being
handled with care. All these things
should be known to us. Perhaps,

in such g case when the Government
sponsors a Mmeasure of this kind, it
would be useful—ang it is for the
Government to consider for the
future—if they give us a kind of a
memorandum about the working of the
institution, because we should like
to know from the Government me-
morandum exactly what their reading
of the functioning of such institutions
is so that we can reflect over this
matter and give whatever suggestions
we can, because these are not parti-
san issues at all. These are common
issues and we do not speak over such
matters in a party spirit or on party

lines. The Statement of Objects and
Reasons containing three or four
much

paragraphs does not give us
light, the kind of light we would like
to have over this matter. Therefore,
we suffer from this deficiency and
people like us speaking here would
be all the more handicapped because,
as 1 said, our knowledge of the work-
ing of such an institution is undoubt-
edly limited.
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Now, the question has arisen about
the promotion of Hindi. Well, we
are all agreed that Hindi is the offi-
cial language of the Indian Union,
the language between the States and

so on for communication, etc. It is
not a language that subverts other
languages or replaces them. It goes

side by side with the other languages.
But since we have got many langu-
ages, it becomes a kind of lingua
franca in a limited sphere in our
country and this is necessary also, I
agree, in the context of national or
emotional integration. But, Sir, since
I have mentioned the words ‘emotion-
al integration’, I wunderstand that
there is a committee for what is call-
ed emotional integration or whatever
it is. There you have got very con-
servative people. The Chairman of
that Committee, Dr. Sampurnanand, is
a highly dogmatic and conservative
person. Every time he utters a word,
disintegration in life takes place be-
cause he is carried away by political
prejudices. Imagine a person who is
on the Emotional Integration Com-
mittee starting to speak against the
Communist Party or this party or that
party in this manner, as if we are B
class citizens. Well  such people
should not be placed in such a posi-
tion at all. I would ask the Ministry
of Education to consider whether
such narrow-minded, conservative
dogmatists sheuld be placed in bod-
ies or institutions wkose function is,
among other things, to bring about
the integration of the minds and
thoughts of people and so on. I say
this thing because we have a lot of
experience.

Here I undoubtedly stand for the
promotion of Hindi. I am not one of
those who are off and on against
Hindi but at the same time I would
like this approach to be changed in
many ways. I have no gspecial per-
son in mind but I have a scheol of
thought in this field with whicii I pro-
pose to deal. Yes, we stand for the
promotion of Hindi, and I would like
to see that the Hindi Ianguage pros-
pers in every part of India and that
ties are created between the Bengalis
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and the Hindi-speaking people or
between the Malayalees and the

Hindi-speaking people, so that we get
.a language through which we com-
municate from the North to the South
and so on. The Bengalis and the
Malayalees can communicate through
a language such as Hindi. Some day
it should be like that. We should get
rid of English that way. I entirely
‘agree there. Buf the question is of
the approach. 1 am making no re-
flection at all, I do not know about
them very much. But when you get
these institutions under the control
of some groups and so on, they tend
to become conservative in their ap-
proach. They do not think about the
mneed for adopting certain other things.
That is to say, the Hindi language, in
order to spread out all over the coun-
try, to embrace the other linguistic
‘groups, must be in a mood to adapt
itself as far as possible within its four
corners, to the languages spoken in
other parts of the country. Now, if
you declare a kind of war against any
Bengali word or any Malayalee word
or even an English word, whatever it
is, even when it can easily adopt it,
then of course, you are creating diffi-
culties, creating in the first instance
Prejudices and resistance on the part
of large sections of people, thereby
obstructing the rapid promotion of the
language. 1 am afraid that such ten-
dencies are visible because there are
many ways of spreading it.
have g liberal approach; you can have
at the same time a very rigid, conser-
vative approach in this matter. Once
you have a conservative approach,
then the task becomes difficult ang it
is a self-defeating process in the
sense that the people develop a kind
of resistance towards it. Whatever
might happen in future, that is so.
Now, that has to be borne in mind. I
am no scholar here but there are
scholars. But some scholars are, ac~
cording to me, very conservative, if I
‘may say so with all respect. I have
travellzd also fairly widely in the
country and I find that one of the rea-
sons why there is resistance to the
suggestion of this kind of promotion
~f# Hindi is that certain things are
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sought to be imposed. Those who do
it may not know that they are im-
posing something. But the trouble is,
those who are supposed to be influen-
ced, well, they feel they are being
imposeq upon. This is the trouble.
Now, the test here should be gbjec-
tive, not subjective; that is to say, the
test is not how fine I think I am
working in the matter of promotion
of Hindi, but the test is whether we
really promote Hindi in the South,
the test is how the peaple of Tamil
Nad or the people of Andhra or the
people of Kerala react to my methods,
to my approach. This should be the
test, and 1 can tell you, Sir, that in
this respect the promoters—some
promoters at any rate of the Hindi
language—have been found too want-
ing. Somehow or other they do not
take adequately into account this ob-
jective aspect of the matter. Now
this, I think, should be borne in mind.

Then our Constitution has special
mention of the Hindi language. How
long it will take to promote il? I
am not for imposition; I am certain-
ly for acceleration of the procesg—
not for imposition. But if we leave
it to such institutions alone—I am not
saying we are leaving it to this insti-
tution alone—then not much will be
done. This is what I say, because
there cannot be a monolithic strue-
ture for the promotion of Hindi, that
is to say, we simply have a central
institution just to radiate its wisdom,
knowledge and learning in all parts
of the country—it cannot happen
that way. Undoubtedly it has a
function to play. What about creat-
ing centres in other parts of the coun-
try which will function in a proper
manner taking fully into account the
environment and circumstances
there? This is very very important.
We can think of a temple in a cen-
tral place and the pilgrims and de-
votees will come there, but we can-
not think of an institution of this
kind whether on the banks of the
Jumna in Allahabad or somewhere
else where all the aspirants for the
promotion of Hindi can flock together
—it cannot happen. Life will rule it
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out because people have got other
avocations and so on, and everyone
likes to work in his own sphere.
Therefore, it is important to see that
there are many centres created in the
country giving all care and attention
for the promotion of the Hindi langu-
age. But I see this is not being done.
Government can certainly spend
some money, and I know moneys are
being spent. I think in our part there

is something calleq the Hindi Pra-
char Samiti—I do not know what
kind of prachar it has made—but

somehow or other people have a dis-
like for it. Now, I am not saying
which is right or which is not right,
but those who stand for the promotion
of Hindi should certainly deeply look
into the reason why people have
taken not so kindly to institutions of
this kind that function in the various
States. What is coming in the way of
establishing a bridge between them
on tae one hand, and the people—
other linguistic groups-—on the other
has to be carefully studied. I am
afraid things are taken for granted
and the pros and cons of an approach
or a policy relating to a problem of
this kind are not gone into more de-
cisively than at present.

Then, Sir, the Hindi language, in
order to attract people from other
language groups, must establish a
kind of communion with the literature
of the particular languages of the
other groups. For example, if you
want to promote Hindi in West Ben-
gal, you naturally will have to give
many of the things from the Hindi
literature and from the literature of
other languages, but at the same time,
certainly, you will have to take some-
thing from the Bengali literature.
Various books are there, staiwart
writers are there. Not only should
you physically employ them but the
creations of arts in Bengal have to be
assimilated, as far as possible, within
the scope of thege institutions, This
is very very important. Now, sup-
pose this institution takes on the task
of translating certain Bengali books
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in Hindi in order, in the first place,
lo facilitate the promotion of Hindi
in West Bengal and, secondly, to bring
about more integration, they should
send these books to other parts where
Hindi is read, and vice versa. Now
comes the selection of books. Which
king of books you will be selecting
from the literature of Bengal or of
Maharashtra, or from the Bengali or
Marathi or Telugu or Tamil or Mala-
yalam literature? This is very very
important. Regarding this I had a
talk with some Hindi scholars, who
are not so conservative minded as Dr.
Sampurnanand, if I may say so, who
had more receptive minds, and they
told me that there is a tendency to
take them from the somewhat conser-
vative literature, and you see the
conservatives flock together and there-
fore, if you are conservative here, in
the institutions the tendency is to pick
and choose from, say, the Bengali
literature, which answers the approach
here, that is to say, some conserva-
tive literature which does not have
much appeal to large sectiong of the
people, or does not create much im-
pression among the people. You
can just translate as many copies as
you like, choose as many titles as you
like if you have the money, but you
do not make any kind of impression
on the people there. This is one of
the complaints made by some. Now,
even in the literature that is published
in the Hindi language, care should
be taken to see that it becomes very
very broad-based, that is to say, it

must approximate to and even em-
brace the other literature—it must
not live in its own shell. After all,

in order to promote Hindi, you have
to get beyond the confines of the
Hindi-speaking region. You have to
have before you the horizon of non-
Hindi pennle, the Malayalam people
for examnple, people who do not know
anything about it yet but who have
got their language and their litera-
ture somewhat developed. Now that
horizon has to be broadened. That
again is a very important matter as

far as the promotion of Hindi is con-
cerned. Otherwise it will always.
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look like imposition even though the
promoters may not mean so. But I

find that there is some deficiency in
« this . respect.

Then there is the question of what
kind of literature you are bringing
out. Now, the world is dynamic;
minds are really receptive to new
ideas; pcople change; the younger
generation does not live in the genera-
tion in which our esteemed Ifriends—
some of them venerable promoicis of
Hindi—Ilive and lived at one time. The
younger generation, those of 14, 15,
16 years of age, well they live in a
modern world. They want to read
and see things which appeal to them—
I am not talking about the wvulgar
side of it—I mean the good side of it.
They want to see that you bring out
that kind of literature which will
cater to their needs, actual and poten-
tial, to the needs of the generation
that is coming. That is also of great
importance. QOur younger generation
thinks in terms of going to outer
space; they are not thinking in terms
of what Indra said, of Indra who was
threatening to fight from the clouds—
not like that-—these are mythical
things—and so on in our literature.
It is all right; have 1t by all means.
but that is how they think; their
mind is attuned gradually to scienti-
fic ideas. Therefore, it is necessary
that, whatever you produce is pro-
duced having an eye on the changing
times, the changing moods, the chang-
ing requirements of the receptive
minds of the younger men or the
younger generation. May I say that
in this respect also there is a flaw,
there is conservatism, and I think
one of the reasons why we are coming
up against difficulties in the matter
of promotion of Hindi—to speak
philosophically—is conservatism, and I
think Hindi promoters must over-
come conservatism in this  matter,
alike in their approach as well as in
their ideas—I do not mean any ill,
but there are certainly some who
need a little introspection in this mat-
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which they are undoubtedly
genuinely devoted.

very

Then you see here under clause &
50 many tasks are given, and every-
body knows that promotion of Hindi
is a herculean task, and this cannot
be done by this institution, very
much so when we have difficult prob-
lems in this field of work. Un-~
doubtedly, it can do something, but
Government should really now think
of how they can do it. It should be
set right, as I said, at the base. There-
fore, in the States, the Central Gov-
ernment should render all adequate
assistance for the promotion of Hindi.
There comes financial assistance. Now,
if you ask the State Governments
that they should do so, they would
immediately plead their financial diffi-
culties, and they wil] ask perhaps for
a greater share in the divisible tax
pool. Therefore, in order to get rid
of this complication it :3s necessary
that the Central Government, since
Hindi has been given a special place
in our Constitution, spends a little
more money, employs a little more of
its resources at the State level in the
proper way of course for the promo-
tion of Hindi. That should be done.
If the Central Government thinks
that by recognising this as an institu-
tion of national importance it is al-
most discharging its major function,
the Government will be profoundly
mistaken. What the Central Govern-
ment should now concentrate upon Is
to develop the centres—as I said—in
the States, and help those people who

are working, including the State
Governments, in such matters. That
is very very important. I was told

in a number of States by those who
are interested in Hindi that adequate
assistance was not forthcoming from
the Central Government, and also
that the approach was not good. Well,
about the approach it may be a mat-
ter of opinion, but as far as the re-
sources are concerned I think the
Central Government will agree, I
think Dr. Shrimali will himself agree,
that the resources that are made

ter in the Iinterests of the cause to | available to the State Governments or
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to the institutions in the States are
by no means adequate for the task
that has been set before them for the
promotion of this language. That
_point has to be borne in mind.

Then, the question is how we can
promote it in our colleges and schools.
Sometimes when I meet people, es-

~ pecially teachers and students, I ask
them this question. Now, there are
many people reading Hindi in our
schools ang colleges. Even in Bengali
schools in West Bengal it is being
taught. At one time there was some
resistance. Now, it has been taken
for granted that it should be learnt,
but there, again, adequate attention
is not being paid. In the first place,
proper type of teachers are not given.
. Secondly, somehow or other it is
sought to be just pushed. It cannot

" be pushed that way. Certainly, you
-can if you can make it compulsory
for those people who sit for the

- various examinations in Public Ser-
vice Commizsions and others. Hindi
or no Hindi they will read it just as I
read Latin. I studiej Latin in Eng-
land because of the course I had
“aken. Mr. Akbar Ali Khan knows it.
/t was compulsory to study Latin
and I did it and immediately after
the results were out, I realised that
I had forgotten every single thing of
it. I passed the examination in Latin
all right but immediately after that

~ 1 forgot everything, I remember not
a word of Latin. Latin is more Latin
to me than Latin itself, if you ask
me that way. It is not promotion, it
is demotion of the language, if I may
say so. That is how you do it.

Then, Sir, I notice another dan-
gerous tendency today and it is for
those who are responsible for it,
it is for Dr. Shrimali to point out. A
kind of conflict is developing between
the promotion, rather change-over
from English to regional languages on

the one hand and to Hindi on the
other. In some States—I do not say
in all; it cannot be in Central India

or in States where Hindi is spoken— | misunderstood by either, Sir, I
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where the change-over is taking
place at higher educational levels
from English to Bengali, shall we say,
you find the conflict. I know there
are some English fans here who would
like English to remain in its present
status for all time, who accept English
language as the only unifying language
in our country. I do not accept that.
English certainly should have a place
in our country especially for under-
standing science and technology and
for maintaining contacts with the
world. But the world is also getting
divided today that way even linguisti-
cally, If you go to one part of the
world, today English does not sell
very much. You may 'or may not like
Communists but there you have to
learn Russian. What can you do if
communism comes to certain parts of
the world and Russia also produces
better scientists and technologists?
Such is the position. Some people think
that English must remain. 1 niyself
cannot speak in Hindi. Even in my
election speeches I had to
speak  unfortunately, 1in English
though that had +to be trans-
lated in the regional language because
I knew if I spoke in Hindi, our votes
would be lost. That is why I never
spoke in Hindi. But I still maintain
that in our country the language, a
sort of lingua franca, that way in a
limited sphere must be Hindi. There
cannot be any other language except
Hindi. I cannot think of any other
language. As a free people who have
got a rich cultural heritage and rich
literature and language why must we
think in terms of having a foreign
language as a language that unifies the
country or a language of communion
between the various linguistic groups?
The sooner it goes the better. I want
the dethronement of English from that
status,

Well, Sir, here I hope I will not be
misunderstood by my friends in the
South nor do I hope I would be taken
to be a rigid partisan by some pro-
moters of Hindi. That is my fear. I
am between two stools in this matter,
I must say, because I am liable to be
say
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that Hindi should be there and, there-
fore, the Government should
make every effort for iis pro-
.motion. Why can we not do it? We
have got love for English language.
I know a language dies hard. I know
that, But if we had won the bhattle
.of Plassey, we would not have had
English in the present status which
it enjoys to-day. It is the historical
circumstances that put English in that
position. Now, when we are free,
wnaturally English language must have
its own place, a place given by us
for keeping touch with the outside
‘world and for science and technology

and for learning it as a literature.
German language should also be
studied. Russian language also
should be studied. There are other
languages  also, but English,
naturally more, because English-

speaking world is a big world and we
have already had in this matter a
lead in this country. Also in English
we have got something to built upon.
Therefore, we retain it but it cannct
be a language for all times,

Sir, the idea that English must be
there as a vehicle of mutual exchange
and understanding between the
Tamil people and the Bengali
people and so on is wrong. I
am surprised that some eminent
people in Bengal stil] maintain that
view as also many eminent people in
Tamil Nad. Very soon we will be
having real Timilians here in the
list of names for Rajya Sabha,

Mr. Annadurai is one of them. The
idea that English is the only
language for creating mutual under-
standing is wrong, if I may say so.
“Thig approach is to be fought. But
when you fight let wus fight
it with pursuasion. We should
fight it for the promotion of
Hindi in such a manner that it attracts
people and disarms those people who
stand for the retention of English in
its present status to the detriment of
Indian languages or an Indian
language of the type of Hindi. We must

fight for it properly. Therefore, I say, !
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it is a very important matter, It 1
not a question of an institution which
lives under a receiver. Well, you may
have a Board now. The receiver has
done his job. But, certainly give it the
encouragement that it deserves. But
then it is not enough for the Govern-
ment. I would ask Dr. Shrimali to
consider and discuss this matter at the
State level. For example, call a
conference of educationalists and so on
from the States, from all language
groups, representing all shades of
opinion and approach on the matter
and discuss as to how best we can
promote Hindi and make that promo-
tion agreeable to the people whom we
want to bring within the fold of this

language. That is how it should be
done. I do not know of any such
conference or mutual discussions
being held.

Then, Sir, for the promotion of
Hindi there are these scholarships and
Paritoshiks and so on. DBut what
about very many others who are

working in their own small way for
the promotion of Hindi? That is not the
way of promoting Hindi, if we really
give them to the people only at the
top. It should not be made into
Padma Vibhushan business and con-
fined to the top and others at the
bottom continuing to live and work
without getting any recognition It
should not be like that. By all means
give them Paritoshiks. But what about
those who are working for the pro-
motion of Hindi and who can do the
job better in schools and colleges, in
literature, either by way of translation
'or otherwise? What about giving
encouragement and incentives to them,
giving promotions to them? It is not a
guestion of giving them small materia}
help. It is a question of recognising
the talent and making him feel that
the country appreciates the work, the
country generally recognises the work
that he has done. That is very, very
Jmportant. But, unfortunately, here
again conservatism comes. Conservat-
ism is the dead enemy of our people.
Here, again, in the matter of promo-
tion and recognition and Paritoshik it
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goes round a small circle. You will
ask why I say so. Well, if it is not so,
I should immediately come hcre and
plead guilty. But go to 2 place like
Calcutta, Tamil Nad or particularly
Madras and so on and talk to the
people there. The people there have
their grievances and feelings. Why it
is 30 should be gone into.

Sir, we need a large number of
promoters, dynamic-minded promote’s

who know how to integrate the pro- ;

motion of Hindi language with the
development and flourishing of the
language of the region. There should
be a common symphony. It cannot be
that we strike a discordant note as
far as the promotion of the Hindi
language is concerned in States and
accept that promotion ig taking place.
Some institutions may come up and
some teachers may be there but it is
hardly a promotion of that language.

Therefore, it 1s necessary to resolve
the conflict that may arise or that has
arisen in certain parts of the country
between the promotion of Hindi and
the task relating thereto with, at the
same time, a changeover from English
to the regional languages, because, &3
we said before and 1 say it now it iz
tmportant today in the State level to
make the change-over from Englisi
to the regional languages as quickly
as possible. The sooner we do it, the
quicker we do it the objective possi-
bilities for the promotion of Hindi
will be greater and it will be possihie
for the promoters of Hindi and for the
Government to fulfil their respons:-
bilities in a much more effective way
then at present. There is no contra-
diction between the two provided w=z
set about the task in the right way.
Therefore this also has to be borne in
mind, As far as the personnel of this
body is concerned, I cannot say any-
thing because I do not know many of
them. I know only some of them and
in this House there are some very
good people. I would like to see them
here if they have a little tinge of
conservatism in them, I think they

will overcome that gradually with our ;
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affection and touch. But diehard
congervatives do not exist in politics
only or in England. Dijehard con-
servatives exist even in the field of
literature and language. It is all the
more dangerous from the cultural
point of view for the development of
language and culture if we allow the
dichard to take command. Therefore
I say that we need a little bit of
liberalism there, a broader approach,
a mind which is receptive to new
ideas and which projects itself into {he
future and does not only cling to the
past. Therefore, I would ask Dr.
Shrimali, while appointing people like
Secretaries, etc., to keep this point in
view because some nameg of the pro-
tagonistg of Hindi frighten some peoble
in other parts of the country. I have
noted it. They have very venerable
persons, very respected men, pro-
bably almost godly, divine that way
but the very names when mixed up
with language and its promotion, if
you mention the names where Hindi
is not spoken, the people there get
a little allergic to those names. They
become a little scareq and frighten-
ed. I do not say that people are al-
ways right but that is how people re-
act to it. Those who are promoters,
cannot very much progress in the
thing by causing mass scale fright or
allergy in the people whom they want
to draw closer towards them. Lest
I should be tempted to mention
names, I would leave it and avoid
developing the subject further. The
hint is obvious. The Education Min-
ister and others must have under-
stood.

428

Here is Diwan Chaman Lall who
has got Oxford and who has Hind:
also, Now, I would not think that
he would be conservative in the
matter of Hindi nor do I think that
he is deficient either in Hindi or Eng-
lish. T know how many such people
are associated with work of this kind.
Diwan Chaman Lall is not of my poli-
tical persuasion and is unnecessarily
sometimes interrupting me, as you
know. But then, I will have faith in
him in this matter. T do not want to
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be there because blending of what
is good in the past and what is to be
received for the future and good in
the present, will take placé there in
such persons. I know of people in
West Bengal who became the pro-
moters of the Bengali language but
they started promoting the Bengali
language in such a Sanskritised way
that it repelled all. Nobody tock to it.
Then gradually it was understood
that such professors do not make
good professors who lived in the days
of old Sanskrit and started giving
important lessons in Sanskritised
Bengali. Well, Sanskritis there and it
has its place but there again, modern
language is not developed that way
and if you do not do so, people do
not take to that language, more es-
pecially those who speak other lan-
guages. They do not take it. That
should be borne in mind.

I do not wish to say very much. I
think the few suggestions that I have
made would be considered. I know
that I am likely to be wrong in such
matters in details but the ‘broad
approach I take from the common
man. As you know, I come from a
language group which is not Hindi.
Naturally. I live with the Bengalees
and T note their reaction. When I go
to other parts of the country, for
example, South, I also ask my collea-
gues and comrades as to how the
people are reacting to this business of
the promotion of Hindi. I do not get
always a satisfactory answer. Things
do not seem to be very encouraging
to me that way.

Therefore, this has to be discussed
at great length, dispassionately, and
the Government should find adequate
resources. It is the Central Govern-
ment’s job because the Central Gov-
ernment has to provide for it. Tt is
the language of the Indian Union
in some respects which is provided
for in our Constitution. Therefore,
the Central Government has a speci-
fic and special responsibility for the
promotion of Hindi and naturally
they should give assistance to all
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thoss who do meritoriows work and
really help the cause of the promo-
tion of Hindi and at the same time
they should help the States and the
Iocal centres thore but while helping
these institutions which are associat-
ed with Hindi, they should also, as
far as possible, give assistance to the
States for changing over from Eng-
lish to the regional language because
these are only two sides of the same

task. One cannot go without the
other. This is how we view this
matter. We placed these views be-

fore the Language Commission that
was appointed on behalf of our Party.
We discussed this matter in the entire

Party. We threw this matter to be
discussed by the entire Communist
Party. In the various States discus-

sions took place.

Personally, I me{ a large number of
scholars including Dr. Suniti Chatter-
jee. I will give you just his case. He
was a great protagonist of Hindi. I
do not know why all of a sudden he
has become todav veryv much anti-
Hindi. He wrote books and he told
me: “Who else has done more work
than myself in Bengal for the promo-
tion of Hindi® Bhupesh, look at this
book.” He is now the Chairman of
the Legislative Council of West Ben-
gal. Now I think it is all wrong. He
said exactlv the negative—to mv mind
the destructive—thing. We do not
ask why. Similarly, on behalf of myv

Party I met many people in the
different parts of the country espe-
ciallv in Bengal. 1 collected their

views, took down notes and then we
had discussions in the Central Com-
mittee of our Party and prepared a
memorandum as to what should be
our approach. More or less the same
voints were indicated at the National
Intecration Conference which was
attended by our late General Secre-
tarv, Ajov Ghosh. when he spoke on
the question of language.

Now, whatever little experience we
have gathered through laymen like
ourselves in this matter, by our con-
tacts with the people, leads us to the
conclusion that in the matter of pro-
motion of Hindi there is need for
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change in approach, there is need for
greater efforts in this field and there
is, above all, need for giving more
resources and of course I need not
mention, adaptation of the Hindi
language to the other languages
which is also very essential. The
conservatism should go and there
should be resilience in language and
also it should be receptive to other
languages also. You should develop
an integrated approach which would
be not only confined to certain States
and the Central level but it should be
spread out to all parts of the country
so that before long we can claim that
we have found a language for the
realities of life, we have found that
language and we have established it
as a living reality, a language for
inter-communication  between the
various language groups and States in
our country. We look forward to this
day and this is a task of supreme
importance and urgency. I hope the
Government will take it up. I hope
it will give the necessary assistance
to all those who are genuinely liberal
and in a right way dedicated to the

cause. Thank you.
WA FepEar A (397
YIA) ¢ IUENTEAE VR,  fgear

affg wedem & gra feet & a9 §
AR JAT0 FXF & ford T7mE #7 7]
¥ o Y ug wEaTe Suftam feem
T g, TH AT W, 9g 15T ¥ geTe
frd & dawFT o &0 @Ay
o sy £ v ) efees wiem
T 9T a9 ¥ T9 I & wR Higw
WS gear g F Ay fger &y
HAET  {AT0 FT G ¥, IEN AE
geax gras  fgeal & aifger wWere Wy
g §, WO qRER ANHT & g
I A*S! or@w w1 AreEiiEa A
& | wot fega qdemw a e
¥ 0 IET T F A aanast &
geT ¥ o=t ¥ oft wgr & Aw QA7 g,
7 o feat afemet &1 e g
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# fag, A g9 & a7 Srwigm
fear g 1

[Tee Vice-CHAmMAN (Dr. A. Sussa
Rao) in the Chair.]

A, ferdt g wegwmr
oy N der G Efe & o
A W & WM T A Faredy
¥ FH T Weg T frag &
AR TP ¥ A g AR § afedr
o faer @5 S #Y qw @ A oM
& Fug | § W qmEE Fd g
3 TWET A AR ¥ 3@ wmite waw
F1 ferdy aifgea axdo & avay §
@ | Al sfm, ww owa
gu =t mifgcw aview 1 arafag
FIH F gEE 9 A AT @ E, A
g ATedt g I g T ar smenfadrero
W R, gW g W 39 o fgedt F awaey
¥ garr feafq, aqwm feafq, #ar g
gaq  feedr aifeen avwem &1 faedt
FI AT FF & ford gEATAT FIF HT
yedard A1 v g, afee fow faey
AT T FEwi ¥ fqd 7w fedy
Al qEAEA FT THM FIH AT G
g W ad 3 fgrdr T a
T 7T F FE & ol 3 TavEe
F I, BW qT & g AT g1 @I &7
BH IH ey § S A Ao @
SEHT qfCon F4 g ara g, 39 9%
WY g9 A I 8IS AT §w wee
TN |

S, w@EE A qd gee e
F ANART § wEfaar wgrAr et
# AAEFE & 5D F faug
fort fFar o1 i wiw F 3w ey
FY OF FRAA UL F €®Y H 3@ F forr
SHEY UF IfqHT &9y ¥F §, 99 F eqqy
qE FY FEGAT FT G q, T IR
RIS el e RE eI L
SHAT A 0F U@HT FR,
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g I wOAr wier fgRr  gno|
WETAAT AT T[T &, AR TS
g g8 W 9 I T I F Fafe
Fife  @aT ¥ qETROr F &, FifdT
FT w7 fe7m 1 oot TS W
T, Ao 2A-RE el wrwr # &
I+ fean, wifs 3 qwes 9 fF =@
W A IAAT K, I I F AIISK
R #Y, R & grr &, A mo
WTST & FTA &7 A9 H/IX gufeq fwar
STEFATE | 39 a7 el & YR &
faa s+t 1 Seom & gfaor § fg=h
e afafd R g9t § Tw AT
s=T afafg #1 e ¥ 7€ 7}
fex o faafoer &, <& W@ @an
BHT WX Ta WA FT1 Afqem &
Q39 qu, dfeue F fmin & a9
fet s mEEefs # T &
qg o HEW A | IW g =]
fawg ot #1 WY frEe W@ v fr
ferdt wregwmr g1 A 7 g Im
TeT Ay fermt & g’ W ae-faae
a1, foeg =@ Tvaey § W9 uwAQd 9
gt % f = S, o fee &
faxg wF FO= @1 w7 @ E S
T W——3 39 99y dfayw™ & famiam
4 ¥ 9—3q 997 fg=y Fv weewnr
I & TR I qEGT AT AT N WIS
ug 3% 2 f& ST waer g fgey
F gfq sew & g, afew Sar ey
dr @gy @ Al & °9fq a9 ¥ 959
THl 3 | w@E FOW F Afqw fagrat
¥ fd, TRl qars, arfore g2,
® aft Iw areoE faenw g9
€ 1 TvEd afs w IqET e
feelt & wfq agw @€ @1 g =g
grgey H HiE AR = AR e
FE R AT AE | afea g, feen
R wRTY W a9 AT @, w4 f¥
g g8 W € fF gEr I ¥ ik
fqares we Sar O qEENTRe SAar
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ot TR AR fe=r Fwfa st AHr
yreom off, SAH afads gar s @y
g

F it sedk g fEea fFar
fF o7 gfaae a1 Q1 q9-awfd ¥
famdY wIeT FY TSN N F MR
yaw fear @ | fae=w & 9 aw-
wET ¥ e A UE iU e
qr | EEauar faew & 9% & e
¥ E9E gATd 9g SR, gNI T
FIT 1N T, R SNl &Y NIy
¥z g o X el & & afq
e, aw & WA fMwr #1 e
Wz g @l AR & et
§ ¥ fAgn o I|F TG B gIEHT
CIR A L e e 01 B B A
Jr F ST M T AT gHET o,
37 92 o= & g g4 @
A T WX W@ATET: AFT A9
YT F g W faEw w17\ %
ga AT AT e 1 T & afums-
TIET T @a @ 6 ST gHI ey
yaa  gfae o=@ o1 @ E
UFAT F WAL, AT WEAR AR
S Y WrEAT, @2 F S gurdy e,
TRt & Sia gwTd WIEETn, T oIe
gffe gedt It ST &1 7@ FW
2 fr e & afg S gEwr AR AW
o1, it i oft s faeer o, SifE
gfqarE aa & qRF d% e oY,
ZUIY gadl ¥, 98 AT &0 gt ae
ST @I 8 W ag IaAr s g =/ell
g fF o gw wamwmfg ¥ AR
gaurg =7 ¥ fAuiia g § g
F g Glew 1 I2W AR A FT
@ F ) N e v g fr fg=r
&Y AT #bT ¢ w9 BT} A1 AR
WY &, 7 W armiET e g7
fremmag sal #1% @ A2 B A<y W
Y FAA FI; AT NGO F, FHT HOAY

| st wraTd & R R @R & e
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[fimdY waTadt @ 377]
F IRg g 1 BOEA, oW, §F Wg
7 o feom oF QoA F94T & A
IHF NE UF FI deg FH AT
gHT & HIR 39T U WA T 3§
DI 47 WA 95 gl & [ ey
& g g fergeama &Y Arfe arfe Saar
1 gafeq fFar ST omswar g 1 e
gAFT Ag gt fm 3w & fww faw
gesit &1, 3w ¥ s faw Wt &) o
g7 & frdmn s aFar g 1 fwe, e
R F WA TETATT TF AT & FA3L
frd o 9w F1 ww Fr g 0 o
FX FeAT 1w gaq & fAg oF
I #T ATTRIHAT 26T 8 I TF
fug  fua wife-wife gy Frow
TEFET F oaafed W & fad
UF AT &1 FTagHar 93dr g |
IR W & FNEI 4 w9 wad
wRA A 9fGE #1 g9+ A A, @
98 & ST AT T qR0 A
fear o TR TqeEATT w1 e SR
oAl gfez & gran & foq fafem w3
fear a1 7w 39 9 foig #7 fagrar )
6T I & 17 AR T@rE T WraAi
% AGT N A7 77 IH A A I "
FT 999 FT W@ & |

YA, FAT AW w2 g fEoame
forg & fe=dt o oY wadt £ faRair g
fagr st &, afes #ast & sam
®IAT § | WIS T[IAH FT HTH HANT
7 waar g, fafea a0 sarerE< 94T
ST &, TTZARTEET 30N 7 &, Saifyas
THST T FTH FI & HTTHAST ATTE T
T &\ d A HTAT A 4R oy
FHEEAT FLA 2 W Fzg £ b oA F
HAF F ALY AT gArar 7 |
31w B, FFA =T aueAIR aw &
guan fF ufar gfaa & ga v we
S qEI T 1 ST F @3 FA & AU
I AEAT F1 AIETHAT g1aT § AR

\

[ RAJYA SABHA ]

436

TeEr AraAT fRe e weT § e
AT FT qFAN | FHAT A AqTEAT
F1 e FTaY & qfw wir ol s &
T FTET S FAT & AT T WA
HUATT T% 200 FT 0% GOfET AR A
T F ® 7 &/ fAr ST TR
fse 35 @i 7 @1 @ fF wfex o
2 T TSTATS F4T a9, Fq1 T g
2 TSIATWIT g1 | & 39 I& & qATAT
I E AV EH W AT | TH AW
& g T faweq o g AW A
HEL 99 @ &, T G FT TAE AR
AT I O qSAT § W AL S=ATET
FY A ATH FARC &, IT 9 92T
€ | TEHT A A7 g W fw =y
F1 TAET 7 &1 I ZATA FroAMT
off, ¥ a9 "+ qedl ST @I §, g8 &
qEdT T ST WY § | AT §) I8 @T
f& N F1 @ I FA 7 fAU
U FAY fqa £ s @) & AR feed
F T AT ST AT & A3 #AAr
faates ag wwma § B fed seew
H ST, AT ST | I AW AT HASAT
#1 fadw faear 2, zwfao @ fer Fan
¥ sgrer foear 0 #9510 I
ad A g @ A A ar ags fF S
ZHIR I W7 77T & STF g HY WA
TTAAT TAT ST Er § WX TTFT @<
AT ATl 97 € WIE | @ |
T Fg W A W F OF AN A
uF sErT 3 g R fgedr & amy Ay
HOAT FT TSI AT T FATAT ST
T9 gWR AT a7 9% &y ¥ fafaw 43
F #T F z@aw Fr amar g fifaar
oz ad ) 3 FIT AR A AT AT AT
FN AT qqT7 FT FaA FL W@ §
Hg ¥ FATH F ATATEAT KT TFT
foam oI 9 a¥ OF gEATT TH A
# ¥ gm, fm¥ g #AS A
vqifands TewTaT % ®9 § A1 faar
T | FHET qdeT ag gw (F fag
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g ¥ foedt Torwrey 7 wfE, S
awg fe=t & qra saelt W Al
F faq wstamar @

*fI, T4 AT GO =41
2 ? T3 g =7 qfony ag gar 8, S|
f& it &% ;od ave o i
waqt o § feedr & wfa St Ay afa
F1 fawma 51 wr 1 5 w3 7 feedy
¥ fore AT e o) oY, 9T W g
Y FEH ATET SR | A TR &
TR T A AF A g, e avad qun
T wig # o, St R wsgn
AR Gt F&0 § € FH 7 AR
ST 3 f 1@ F, agi 99 99 F1 IO
& foaar mar & 1| 3 99 oy @ GRA S0
¢ § AR feY & g 9X TuSr Y
farer & o WY & | T 9@ HAST B
FO0 AR AEd FaAnit & g S
W & | T Ad ag e fF 39
A F 919 AR AGgAE! | FE 0T
- 7 ffera safs 7Ey @ Y fewy wmar
Y I=E aXE ¥ A 9%, T W@ A
fom o% T o= A q SUET e
IS FI GgF | '

sime, o feedt & dvaew § &Y
afkfeafs &, 98 a1 SATET FETETCLH
2 0 SuTEr WA g fF S
TR & T e FI H g2 Y
s, & a1 qg1 FEAT St A 6w
w9 gw fer wifgen avder &1 fardy
1 Y & foo gyt F3E oT <@
£ @ A EE A ary ag o faE
T far et 1 wieoew v T1R Iooaer
forat ST @ear € F4iE ag ffeea a
¢ fr o9 o ferdy @1 wfasy wusie-
wg T a9 qF @1 Ao w wfay
Isoael GV g gHRATE | AT &N
Wi F g § AR el wwr §
weaey & S farme of i e 7 wgt
847 RS—4.
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oY = fad 8, 978 99 %% areaa §
grfee swar g 3 9 aY wed £ fr
FeAfaee qidt & M afz [WH @
THETHI, §EX T 9¥ W g g
Ft griewar & faame S i whaan-
g Hifa #1 woAd, @ aga Ae
TAGT A FT FGT 794 F9T
FET AT § | 3 IR g e
1 O &g ATt ¥ e ag o
TS HT E, T HAT  WWW &9 &
99 §FdT §, 99 fg w9q A s
HET &1 9T &1 o wger #y 3w
F FURI 7 3§ YTF R o9&y,
s, & fererr /oY Y @ g fr & 2w
I O TFARATEF faare a¥ it
CRIRUBIRAE L (1 -
sfaer 937 § 1 97 91q g€ fad
#1E g faRaft W & a9 9% Awew
ST AL W@ gwar & 1 afg gF Avd
T HT AT, TN, GaIfoa W TF
AT ASG AT § q W Gy fasfr
T FY, woAr faely Wit &, Y ad-
FEAIT & STAIST HIF T8 2, 919 IF
Iaht gqfg & Fq, Iq=7 IAfT gy
F3q §, g9 39 a8 wfarer 4@ 3% & &y
UF AT F ARG §, a9 aF Fag
Y T F1 TF AT AT A a7 G4
g | 9ER )

Sto FATAIN (I 93T) © I9-
AT qEed, 9 Ag wweard fv
g fg=r mifger o999+ T
POl TaH F & gy § S
FT TIRT g g7 € 1 3 fasuw
T gafa WY § g% ¥ T §
ag ¥ 9gT 98 g A e oY,
fooeg = ST AIT F TR a8 fadaw
aa7 foart sy 1 S9N g TRl 6 39
e FT FeAF Ga2T THHT g9 T
FOMHR 70 w67 § § W fo=T 9
2T FIAT E

-
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[ro wearaTor]

ot 7@ fagas & @vaey ¥ o
G FE T E I J FY F AR A ITo
saret St F wfqua fawgt o gaRr
T 9T g 370 i fwar
R @ oaF 7 mud faEme dfag
o, T i 9 d@TE
‘ygETdr g g fw faedy wmar
¥ fagm WX W ¥ graw
¥ orfge qFREd F7 qaq 99T g
wifed | qoU @O ¢ fF T W
TR Tifged & fasrg & o amg 9% T
TR fadat # o gmr =fgd | dr
ge ¢ fafy & @y 4 5 TFATO
fafy & sfafisa ok g9 fafy &
it & wiys faam ar oifed 7R
ey Ftq 39 % forw faad amEt «
qEWHAT &, & 99 F@ ¥ AW
s arfed | FT U agT & gee]
fawq sro sMATST § HuA wET &
g w@T & #iag g3 5 wfzw
TEAAT FT §T ¥ GFfaq T & afew
THET GIIT TAF AT FT 977 G
F ary WY g =Ifed, =g q TR WIS
T fragt g1 F g7 oy @3 F
39 ¥ @ FI g MY § aawar
g fF za% v fewdt efgew avaaw o
S HTAWY, TEHT SAqHAT T W
nfys ¥ gfys 0 G897 §7 TH IURT
AT A |

4 P

WY, 5@ g9 F AT F §IT ¥
faae sT g g | wafed 9 &% ad
T g1 AT & 1 T §2F o TF AiA-
qra geeg F qgr fF wifge . wm fa=h
AT it fasfag AT TEd § o1 awET
AT TET AT ? IAFT G5 97 F Far
sfraret ar e &1 ¥ & ag e
@ Sy ar 3an R ST wr A
A, w18 wfy a1 ¢ afvaga qran

[ RAJYA SABHA ]
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ST | K €I &g 3T WAl g F
fert e g & Ay &Y gt afew
a9 ¥ 3 W F § A A T
wifgew @¥Ued 7 WSNET 99Eg ge
F Ay ot F st g fop feedt e -
A AT & ) TAMT T AT FT IR
FIaE! ARt § Ogwt 4T, auny quw
@ifedl, Qo s wfedt & e
g1 Su9 qE ey e fRar §
HTT FETEE F aT dafad ge
AT FrEAECT g 8, 3TF IE! THTC
F wrar F7 fawm gar & R aw
FFA I FT & FTATERO AT WL
T Y ST a4 ¥ HAT AT A Ay
91 oo famm 3 e sfawd
nfys Iwfq 1 8, o 6 ¥ FEAIAR
arar # Wy wion, afq, faww A afa
TR TF WIW  SEEAr WY TS &y
T & a@mn arear § F oA ww
T #, O wafq &1 AT FF AW
saw &y ¥ fgedr sy fee wEe R
ey FEF arfEd gen | "9 d|ar
[AEET F A4 F ADTIH Fey F
faedy s #Y sfa, o wR fawy
&F I ATET & N

W, W o fawa g R
AT TW A Iufeud g §, 9% A%
t 5 it ™ 38 go s S
2 fF a0 qU & 9% S AT §, gy
Y F ad gh g, A fmEr  wasy
¥ #gy ¥ ‘Tofafes seaxdfem”
AT T & g, aw ww
# | Tow UFAT SO ¥ AE9 ag
AT =vgar g fF feedy wrwr H, </t aw
AT AW R, 23 Y A N IR Y,
GRS G I G G E
IR I FT FgT g o9 I\ oaw
T g T 7 W &, g AT ware
# gHvwEr w57 @ 8, afew gw
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IEIRAT &F 9™ gEY W # e’
R T ET ) ASAANMHY
g, 9 qg ¥ 5 wma & e
a0 fFdl TP Tsg ST T &), S|
‘g v fRme” | § ag awEan
g fF ot e s § wn aE 8, 9wt
< FT s wAT Wk fay sfwa g
Tq ST § F ST WY FT IR
AT ATEAT | HGST W F qAF GAA
O qEA IO & el Y AR
forar AT @ 1 ST WeR RIS FT AGT
2, i fogeam & ooF ® oW ¥
O AW wEawE R, Gway
fearmQr wifz @3 § s sg A1 5AA
FT Wz qrT | gHr g § ‘decoity”
a1 =FAT =t 1 wew § AT Ay wwn
T & A S anfgem & Fw H
T YFR Y AT SR FT AT oo
frar o1 @@ar g 1 wmr & afg oW
g @, IgEH AT H AT eqmadar
Zi 2 fr ag N N amareor # foaen
THY gRT &, ITH! HEHAR F AT
g1 9w § v i § oy wfa
o g g 6 98w g & s
TA AT AT KT HTCHATG DT ST |
ug) fapm & A

WY, ¥ UF S A FeqAT FQT
£ AR 98 T w97 fF 78 F
AR =E amAE gg & | ammt &
s F A R @ L JA TRAT
wepfa % faema €7 1 @Y A Feey
% | gafer & 9 ¥, ool ar s
o1 e AT qgET gOd & T |
aH T ¥ @A # faer o A
T g g i ot aftrn #1 qF O -
aferoly Oi=d &, g7 gWrd sefa &
T AW ILT & | AW W qrEwe ¥ afg
T 1T G ;IR qrsfaftEa w27 9@y
FTFEaFAT AGY SN | SEY AT F 2y
“fearF” Y ¥ TR TE AT FAT

[ 15 MARCH 1962 ]
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=<t | fasafaarew & f@F @ @
arh “afgen e’ a1 “aafemEas”
59 AT e A NI S99 AgT g &
T AT Tee MEAT AV AT & w9 F
fadd | & g W A § oS
I | = gt ‘9= W oar ‘97 gl
THIE TR FT FAW AT & | HT gAvn
¥ Ao STed, smar ¥ 9 91y, § wfus
T ¥F, GFU I@ W ¥ WEW Aaqr
3, ety § SgEre e sEd
g faasr  eff ogumEdT §-—37 wedl
¥ TN I AAX TF qIqAA T T
g & 3z I F7 910 wiES gHIR TRl
¥ WU IS § | HEGA & gHIR SIA
to gfaug g EFEIT AT IEIRMHET
ey # § AR v el wfawa wee
gTEdE ¥ AW F § ) @ F A
gegd & gdt, Wt fegr @, =k
gaF! 1% fasfoa fear sma, &y o
¥ ag @ @ g feed ay wea-
WAy TEEY W 597 ¥ g9 qad
git | 74 faafaq § 4 a8 wgar s
g fsafe sfag =v & w9 gar
@, A TwE A vy ) @ i
F1 g0 T @9 F 59 X wfafea
FE T IEF g | ofT W [
FT €T 9T a7F gEd @, I agr
T S IR § @ A mewar
g, Star fiF s wrom & faer gEr

21

SR, WIS T ¥ I S
wi@aw  § fegelr wroewey § 0 g
feafa & fg=t 1 TowNT @R &
BT § F15 a &G F 1 HrEawgFar
il § 1 afe AR 3w § A TegmEr
graFar €, fag s R sfaa sq &
AT Y SR AT ST gwT A aY 2w
Faa feedl ) w AV ) F T gax
M zfewr w7 owwm A FATw
HqrEAT | QT BN ATT T AT, AT 9
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[sito wraTaver]
ar &Y w2 fF gmT dw F A &
sfafssa wmar & | iAW AT oarsT
T ETAE WO WO AT AV AT
WaT F OF | Seaifaar OF
gt ar | g, fawar wfwwr &
wardr S A gen, afes gt
ao searfae s g 0 g A
afvomw, gE, sfs gE-8E [
T moAl-med A § WY ST
ATOTH 9 I+ SfAT ¥ ¥ Aafw o
g | A IS T T WY FYAT IIA &
f& ot g fam # TewTwr wEw
# fod @ @, faad mmfa
a7 fogd  weme &ty dio Sfie @x
% | 99 ¥ UF 7 9T {F U5+ F f,
§ Jrq A A 9, fRg @ &
g fror Fhw = fem
qeqEtar W FAEel A UF gERed
W AT IR AR H Ieg A FAq %
fofr @1 gaR fau sav & fasan
ar g, faahi fFoswet o qE
Ter Arxay g fruw SNg fagm ¥
T AP, T AW F T H
gg T 7 oy 9 fawe we f5E
wifE S S e 77 el wer
7 fraw feat 9¥IT FT WL gy
qAAT | H T 9T AT TG 97 Y
#g gFar 91, fFg i uF aga
&1 wfag st Ffq w7 oF amit g w1
g A & g wRaT g fgedr s
Y T WY g ! AW fEaw
# A fafuwrdg § 1 mwwmy:
‘g R TR PR whafe @
g WS | A gfad sl F gy
T &S 17 Ag A g AR
g § f& § o o5, ‘gnr
T F gix ax wfafy ma §
WH , B FAT B (HEH! WAAT AT,
war Fd g7 @ aar faEy wER
§? Aafczmamwr 7F fr afug
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fagmr faamfs & arvy & a1 faw
feag =or f& 7 s & o
fedr & & @ adisq am #r wnfog
Fom & fF W0 wm § g,
g, wfar zoar wiis g fF
wE A AG & 1 T ST A%
# e A g ower & fafay
qTAT A A AR gfteara w1 qY AEr-
e § IAF F TF I HINT T/
¥ ¥ T AR quEr QU gFdr
g F wrgr Aifem | I Ay
qoaTad ¥ W vo Sfwa s F
g § 1 ‘A afa’ #rafem oW
g F R owew gmEIR T WY
qfed | wF QarwEw g & fraf
e fafa 1 e7ax 97 g€ o,
Y B s ¥ ) g AR
et it faelt g A @Y,
Ay fF o T waT @ Al &
afe T wEEEE e, T
FHF, TS Iy A FLIEE av
frgagr & WaT & TIaR 9T T A
FLOT  F\ FoUAT FE (G171 T NHT
# faama fardr o % gudr wr
gfeema w1 Fg e axfa-
qar # AT TEN g, afew ag a9 -
fag & HIT =& o™ FV W& FET
Tifgd | g g & fF gw asy
IEIET F I, g€ € 4 & Uy, 9 T
A g @ 99 Fgew  HyEw
FET ARY 2 HI WAV &
srew gor fedr &% ®w O gmAr
aed & | g fer aifger wvwee
w1 uF fmaa, ur fadw  siw
i =fgd

A, fafr & ovew ® @i ax
9% ¥ meR H a9 AT AT E )
e, i aga e w mfa g #
ST ST 1§ Y M AT R
THe ¥, TET 4, faror mudmT &7 W@/
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qr | STHT Qo FALEA FT AR T TG
qr, AR faasr am a1 “wifeeera’
I § d9d  gFAr AR @,
M AT o, TT FUT TF 9
fagrd  umeedw gfrafasy & 4
IAq A0 aga fagg s | o Y w0 by
qOET AT W FE T P AT Far
fF & | % sAFT arer ar gfagne Wt
FI™AT | FgT AT FILF IqmEr
o g A Farr 5 wawr 3T AIeT
#1 foaa gag fasm o ad gur o,
¥ gag At g wed  qifsea gor
ofgg a1y A I@wm WW Ty
7T fe6T ST w71 fF wawr fe=fy
F g | A Ferfe A fafrqwy @
f& staw oW, F9@ & OF
fafeg #x §m 1 w9 &7 94 fagmr
agt qT T IR IR ALY QT A
AN ohEr H SN o fE F
qEar Jqr 9 wWrog, " e
I I A Fg F AR W uw
frae W9 &t 9@l & WX @
gfd AT FE AEr 3, afaR
form ag ¥ wHa Fea ST,
§ fa@ar 9= AW | A 39 g9y
TF feeRy a7 faar ok fams &
wag AR wgr fF & gam g &N
g W Fgr fF SeARwr wAR @l
aFAT & | §u fF et W g,
SER! gW  T@EAT  Fgd, AHA
gy I A AwEAT  Fad | AT
¥ ¥qW TERO FT WAL F@T
T IR Fgr fF ST H@r W
g gFar g, WA wee-aT aE)
SN | STgf 9% eI T &9 3, A T
W | 97 IR w7 F 7 9g, a1 /9
T FT gAET | § ey aga & faa
%@ FgmAEM g FowA ¥
g @ W famel & wE fE
Fwm @1 fasw g feEr g
fagra g, a<em ffY 9T & ST ey

[ 15 MARCH 1962 ]
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F=ATN Tl FL HFAT O\
CERRERCICIR R E I Co i ie D)
fagm 7 g, ¥ Juwfrae 0@
F gt fagar gfew & &
grar f& a@ wiwr #v owsw §w
gl | 9 39 gUY I¢ HFR FET
agr f& gar fafy aga €, =aew §
fod ifer s &, & &1 @
7g g fafe aga & wafer §
oix qg7 & dwfas g " Ea
F WX T g fafragy
& gaar g g fafe & ggv & Hzar
Jrgat g F oz wfww ¥ wfuw
NEET [ F far e afas
AT A FF O TAA FIAT A1
o} 5% Afvs § gfs aw  fasamr
Tifgd |

o9, Sarfes A4 ®E1 owr ¥
g9 fawgr & A= Fgaz B,
fagar awm  sro sy & o |4
frar &, R oy awm mifgfas
Feqmt ¥ qrg N TEET FEOE g
afgf | TR A F@ GRS
grar g f5 mgros # u& agd gy
geqr 3, 9@ TX SAST anfgE
gfteg & 1 3w T gFR ¥ &M
¥ & arfeg ofmg @ 8RR
Td ¥ 9B varEr 09 @fga
afeg ¥ 1 WEt Rt AT @ g,
agiagt F TW AW AT AT OFIA @
e STl WIST T 99wl A, I
Wt F B gq Wl A
g wifgw g SEFT IO
g1 femmar § & a3z oF e
gg@ & fF gara 9Ad @9 e
@l oo dagar fv oW
g # gft & 1 gu wiES G
BT % | TR ¥ AT Am
g9q a% [o9 9@ ¥ 9Rg A7 79w
giwa # wad g &, faw qy@
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[so aearsrTur]

C Y faa SER sOEAT AR IETAr
emammd € 5 dw s R &
SEFAT  HIT IaTEAT fgar H Y i
Fifgd | T IR H I g7 HIa-
e g F ARy A wEE W
#t § quw fagr ofws €, @
qftedl & org g sgd & uiase
o g qead gAr aufed | =7 s
¥ Fagmma g fFaga et ofc
oIy gAT 9T BT SR

A, OF 4T AR & T wgar
g1 @R e a0 e a9y g
gt ¢ fr ewleft d5g 9w
wEaE FX | @HIR WA ag of mmar
tfs smmfaly & om w
A fafs ® agw #% 1 & gRerar
g ag fear 9w W g
fFaaT dr gEE ® 1 99 @R
qe AT fafe &  =#o ow
e faft @ o safafe svew
Ay § fr sawr faminr Genfas
AR R g, T@ggd fafr frewm
F F? TR UG TRy g A AT
t from g et ¥ s whivee
gt &, T wch w "
FL & QA g1 At I QT gH fwedy
TFX & NFEAT &, Al aT I Soor
FY qUETST T | TF GART WTWT AEY
Tt 3@ TEeer ¥ F uw uEAr Iufeaa
FCAT AEAT F 1 ATERA  AYHRA
M TF FAF 4, IR Q% AW
FY HgeAT oY, 92 T § OF Fuy o
@Bgw FyFAmf@ T =9
T FHTAT TF ST AT W 9
T & ow Tww owww @
MR Ty fre w & RN g
fo sma ;1 faw @ & wR o= 2T
SR TS gET wfaar  seh ¥
fodt. 1 | Sod w3l ¥ w21 O
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o AT § W AT R wae
§ wfaar faey 8, afew & oF 9g-
e AR IqEer &7 e g F
o oAt T § fag #T ww]
wfa g awa & e § fraar o
o fod, agi wwa fad e 9gf
g 1 g T gd oanir 4, faew
ARA  WYEET a9 A1 WS ¥ &
qEAF TN Tt TN F AL
JEA AT WisT  ®Y e )
“favgelt g, AT g SR
TAXHT TI & T=GaT FT AT a0
afger & 2, set arfey ¥ 78 2
g U I 3, S fE oA &
fog aga s T 3 AT ®
fF afe garlr wmor weedt faetestar
Jg o, ar feEr oswwie ¥ W
TLIAT  FT 939 AR &1 ¥ A
AR gRT UAE & s §

Fowmar g ow faet anfgen
AT 3 A UF aga asT e
W@ T g, S OEH A AT
¥ araar e #rwE & L e
AR AR B ) S < D
gIa T gewm & fawfag feen
ST SEd qE Qo wnn g oA
g ORRE &% ¥ 99d ghit | auty
I S FT AT T AE 9T,
28¢0 $o FT FT NI, AT Tealfad
R FT T[T AL T AR F TR
grar, feg  =wEr wawel &
Fron—foas qrg § F ag %9
TGN FET  TEA—A T FeqT
w1 gz fowfaq v ama a8 =
w1, st fFowmr o=fgg o,
FEAT YART & @9 ¥, WE 9%
el w1 W g}, wmi
= sy fayfe § 0 s
faar & vt wr@ay N wEw
THE T F NEEd 7T B
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ey g I9ET W UE wgdy e
gar 15w fadaw W @vE F@
gr & wmmar gfF wmw agEm
ooy g swa fF g afgwm
w99 @ # su fafe #
s fog & fF quar @ AR N
¥ uF wgw  wiasr § 1 T meRd
% gg & oWl g ¥ qwEd
FXAT § |
Pror, A. R. WADIA (Nominated):
Mr. Vice-Chairman, Sir, I rise to give
my very hearty support to the Bill
introduced by Dr. Shrimali. I have
always belonged, Sir, to a group of
people, who have alwayg said that
Hindi should be the natural successor
of English, At the same time I have
never believed in Hindi being made
compulsory, being thrust down the
throats of other people. This work
will have to be done very diplomati-
cally, very scientifically, without in-
troducing any passion into the lin-
guistic problems of India, And it is
for that reason, Sir, that 1 welcome
this Bill. It is a good beginning.
The Hindi Sahitya Sammelan has been
in existence for the last fifty years. It
has been doing very good and solid
work ang it has certainly helped the
development of Hindi language and
Hindi literature. It is from that
standpoint that I heartily welcome it.

Sir, I am not very happy ab.out the
constitution of the Hindi Sahitya
Sammelan that is proposed in the Bill.
Clause 7(2) provides for a Governing
Body of not more than fifty-five.
Now, a Governing Body is an execu-
tive body and an executive body
should be a small one because a big
executive body always creates trou-
bles. I would far rather welcome the
idea which has been stated in clause
8 that the first Governing Body should
consist only of fifteen members includ-
ing the Chairman ang the Secretary
and thirteen other members. I think
that is a very reasonable small num-
ber. There should be provision for
a . . .
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Dr, K. L. SHRIMALI: May I inter~
rupt Prof. Wadia? There seems to be
some misunderstanding. The Gov~
erning Body is not the Executive
Committee. I will draw his attention
to clause 12(d). It says:

“The first Governing Body shall,
as soon as as may be, make rules in
respect of the following matters,..”

and one of the matters is the appoint~
ment of an executive committee or
any other committee for carrying on
the functions of the Governing Body
of the Sammelan. That is, the Gov~
erning Body is not the executive body.
It will appoint an executive commit-
tee. I just wanted to clear up this
matter.

Pror. A. R. WADIA: I am thankful
to Dr Shrimali for the explanation bus
I still remain unconvinced because
the use of the words ‘Governing Body’
is very misleading in this connection,
I think that some other expression
should have been useq for that pur-
pose—a larger body which may be
called the Academic Council which
could lay down the policies as to how
the Hindi language should be develop-
ed and how it should be encouraged—
and I think that would have been a far
better expression than the ‘Governing
Body’. Usually, the wording ‘Gov-
erning Body’ is identified with an
executive council. Well, Sir, that is
a matter of verbal usage, a compara-
tively small matter.

I find, Sir, that one of the objects of
the Hindi Sahitya Sammelan has also
been stated to be the development of
the Devanagari script. Well Sir, 1
believe in Hindi but I do not believe *
in the Devanagari script to the same
extent. After all, a language is not
made up of the script. I remember
that in the pre-independence days
there used to be a Fauji Akhbar which
used to be published by the Army.
It used to be in the Roman script but
the language was Urdu. It had become
extremely popular and even the illi-
terate soldiers had come to deveion a
knowledge of Urdu through the Roman
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[Prof. A. R. Wadia.]
script. If the idea is to have a com-
mon script for all the languages per-
haps the use of the Roman script
would be very helpful. I cordially
sympathise with the speech made by
Mr. Shastri about the development of
a common script but I would not like
the Hindi Sahitya Sammelan to take
up a very narrow view on the subject.

SHrr GOPIKRISHNA VIJAIVAR-
" GIYA. (Madhya Pradesh): That is
not intended, I think,

Pror, A. R. WADIA: Anyway, if
- the Hindi Sahitya Sammelan is to do
* its work of spreading the vogue of the
Devanagari script 1n other languages,
may I suggest that one of the tasks to
be taken up by the Sammelan should
be the starting, say, in Tamil Nad, in
Madrag of a Tamil magazine :n the
Devanagar: script? In Maharashtra,
the Maharashtrian journals are in the
Devanagari script. But in Bengal it
should be done. I mean, in that way
" it could be more familiarised. It is
a risky experiment, I know. It would
 not certainly be a paying proposition,
somebody would have to pay for it. I
think that if the Government pays for
it, it is money well spent. They
should not grudge money for the
development of a common language, a
common inheritance, and if they
‘really believe that the Devanagari
script is inseparable from Hindi, then
this is one of the ways in which it
could be encouraged.

Now, BSir, my friend, Mr, Sapru
referred to the University Grants
Commission, and he expressed a doubt
that the Hindi Sahitya Sammelan
would not be recognised by the Uni-
versity Grants Commission. But I
believe that the University Grants
Commission Act makes it possible that
an institution of this type which has
been recognised now or will be recog-
nised as an institution of national
importance and has been given the
right to grant degrees and diplomas
and so on, should certainly be capable
of being helped by the U.G.C, and I
do not think there is any legal bar to
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it. And I am perfectly certain that
the University Grants Commission will
take a very friendly and sympathetie
view of the aims of the Hindi Sahitya
Sammelan,

Well, Sir, the linguistic problem of
India is going to be a very difficult
one. But I do hope that the recogni-
tion of the Hindi Sahitya Sammelan
as an instifution of national import-
ance will help in this nation-building
activitiy. We do need a common
language and that common language—
1 repeat again—is Hindi. If only we
approach the problem sympathetically,
I think it should not be very difficult
for the younger generation to be
brought round to a greater and greater
appreciation of Hindi and to a greater
and greater adoption of the Hindi
language by all the Stateg at large.

As T belong to a non-Hindi speaking
area, I thought it my duty to support
the cause which is so dear to the
hearts of those who have Hindi as
their mother tongue. I am one with
them for more reasons than one. I
have identified myself with the spread
of Hindi in South India, and I think
we did very good work and if only
political passions are kept out and a
linguistic approach is made, if a cul-
tural approach is made, the develop-
ment of the language, I am sure is only
a matter of time and Hindi will come
to be accepted by one and all in India
as the National Language of India.

KakasaneB KALELKAR (Nomina-
ed): Mr. Vice-Chairman, Sir, it is
immaterial whether I speak in English
or Hindi when I am addressing an
almost empty House.

Surt AKBAR ALI KHAN: But those
who are present are for Hindi, I tell
you.

Kakasanes KALELKAR: We are not
today considering here the beauties of
the Hindi language or its adaptability
for being the national language of
India. That has been accepted, and
that was being worked out since long
ago. Our chief concern today is to
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accept the Hindi Sahitya Sammelan
of Allahabad as an institution of na-
tional importance. And we are also
anxious to put that institution on a
surer footing. It is not simply because
it is an institution of national impor-
tance. There are many other institu-
tions of equal importance. But here
is an institution that has a long record
but it has fallen on evil days, and it
badly needs our support, and we are
giving it a recognition in response to
an S.0.S.

We have just heard how the cause
of Hindi prospered a few years back
and how Hindi is being neglected now.
It i no use wailing over the thing; it
is no use finding fault with people of
the South or East or West. The Hindi
people, and especially the Sammelan-
wallas, must turn their attention in-
ward and recognise that they are
greatly responsible for setting in
motion forces of discontent and dis-
integration. The Sammelan was for-
tunate enough in having the blessings
of great men like Malaviyaji, Gandhiji,
Jamnalalii and Rajaji. Rajagopala-
chari risked his popularity in the
South and was prepared to be abused
openly because of his support for
Hindi. Now, the Hindi people supi-
nely say, “Well, Rajagopalachari was
once a very nice man; now he has
gone wrong”. But do they realize
how they managed thig change-over?
The Hindi people, in some respects,
have improved now, but I will tell
you how they began in the South.
One representative of the Hindi Sahi-
tya Sammelan went to the South and
addressed a meeting there in Hindi to
people who knew only Tamil and a
little smattering of Hindi. He said:
“Hindi is an Arya-bhasha; yours is a
Barbar bhasha; your Tamil is Barbar
bhasha. Please give it up and
accept Hindi—because it 1is an
Aryan language.” The result was
that the greatest national poet of
Tamil Nad Subrhamanya Bharathi,
swore to oppose the introduction of
Hindi in Tamil Nad. For three years
he would not allow us to work there
smoothly. Only after our people
going to him and pleading with him
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and apologising did he relent and -«
allow us to work there. One pro-

fessor from Calcutta asked me: “How
do you spread Hindi in the South?”
I said: “I go to them and tell them
about the beauties of Hindi, tell them
that 1t is a daughter of Sanskrit and
how it has assimilated words from so
many languages.” He said: “No, no,
please do not do like that. Tell them
that the North has always ruled the
South. Hindi is the language of the
North and you will have to accept it.”
I once reported the matter to Sam-
purnanandji and he said: “It was
wrong of him to have saig like that,
but the fact is there. That is how I
got the response.

Now, Gandhiji worked for spread-
ing Hindi in the South. I will just
tell you how the thing began., There
was a Hindi Sammelan at Indore, and
Tandonji was its secretary, Gandhiji
said: “If you claim that Hindi is the
national language of India, then you
make some arrangements for spread-
ing Hindi in the South.” Tandonji
wondered: “How can that be? How
can we do it?” It was at a time
when Gandhiji had just returned
from South Africa with a brilliant
record. Gandhiji said: “Either you
withdraw your claim, or resign your
secretaryship. There is no other
go.” Gandhiji immediately went to
the Raja of Indore, collected money,
sent his men and started the Soulb
Indian work. Please note that I am
not accusing the Hindi people but I
am giving you the tradition of the
Hindi Sahitya Sammelan against
which I want to warn both the coun-
try and the Government, especially
the Government. Gandhiji collected
some funds for the South ang sent
them to Allahabag to be sent to
Madras. The money was received
but it was not being sent in time.
There were difficulties and dilatoriness
on their part. Things went from bad
to worse. So, Gandhiji starteg send-
ing money to the South directly.
And do you know, Gandhiji was
served with a legal notice that he was
criminally misappropriating the funds
of the Sammelan. Tandonji was not
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in charge of the Sammelan in those
days, Only when Jamnalalji and
Malaviyaji rushed to Allahabad and
pleaded with those people that the
notice was withdrawn. I once spoke
of it to Tandonji. Tandonji said: “It
was very bad of them to have done
thal but, after all, it was the right
of the Sammelan that all the money
shouldq first come to the Sammelan.”
Well, legally he was right. With all
such legalities the Sammelan started
controlling Mahatma Gandhi. They
exploited Mahatma Gandhi so long
as it served their purpose, and then
they threw him out.

Gandhiji wanted to spread Hindi
not because Hindi was one of the
most beautiful languages to the ex-
clusion of other Indian languages.
There is, for example, Bengali; there
is Marathi; Tamil-—so many lan-
guages are there. But we wanted to
have Hindi as the language of inte-
gration. Gandhiji gave a wide all-in-
clusive definition. We may call it a
definition of integrated Hindi. They
knew Gandhij’s influence. They
accepted the definition but they put
it in a footnote to the constitution,
They had accepted it with a mental
reservation. When I fought for its
whole-hearted implementation they
vielded ang said: “If you wish we can
put it in the main body of the con-
stitution.” I said: “It is immaterial
where you put it; if your hearts are
converted, it is quite all right for me.”
When Gandhiji was thrown out, they
deleted the definition. And what was
Gandhiji’s definition? The definition
was that so far as the spreading of
the national language. Hindi, is con-
cerned, it must represent the whole
culture, the composite culture of
India. But that was thrown away.
And ultimately Gandhiji was told:
“In effect we shall spread Hindi and
you may work for Hindustani and
national integration.” Earlier Gan-
dhiji had started work in the south,
and when they wanted to capture
Gandhiji’s institution in the south,
the people in the south rebelled. That
is how south seceded. 'The Dakshin
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Bharat Hindi Prachar Sabha is no
longer under the Sammelan—it is
quite an independent body.

Then we started at Wardhg and
prospered. When differences arose
Tandonji said: “Since Mahatma Gan-
dhi was working in the name of the
Sammelan please surrender the whole
institution to us. If it had not been
surrendered, the east of India and
the west of India would not have re-
mained under the Sammelan.” Gan-
dhiji said: “All right; let us surrender
the thing anqd work independently.”
And the whole thing was left at that.
So, all the credit which the Samme-
lan takes of having spread Hindi in
the west of India, in the south of
India and in the east of India was the
work of Mahatma Gandhj in spite of
the narrow-mindedness of the Sam-
melan; it is a reactionary body. I do
not accuse Tandonji of any Hindu
communalism but his idea of Indian
culture js Hindu culture, It is Hindu
nationalism. I have worked under
him for more than twelve years. I
have great regard for him. I know
his great patriotism. He is a staunch
nationalist ang a trieq Congressman.
But in the matter of Hindi he lives in
the past. He is afraid of the in-
fluence of Urdu, The main function
of the Sammelan was to resist the
domination of Urdu and English. It
concentrated all its energies against
the past domination of Urdu. So,
they started beating the dead snake
and did not think of opposing the liv-
ing snake English. T am not against the
English language; I love the English
language, especially because it is a
language that helps us to spread our
culture to the rest of the world. When
I went to the different parts of the
world, I found that when they wanted
to know anything about Indian cul-
ture, the only books that I could re-
commend to them were not books in
Sanskrit or Hindi; I could recommend
to them only English books or French
books. Thus the knowledge of FEnglish
or of French and other language is
useful to us even for the spread of our
culture. Therefore, I am not against
the study and use of English. But
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English should not dominate our life;
English should not be the language of

our administration; English should
not be the language of our journa-
lism; English should not bhe the

medium of education. But the know-

ledge of English and its literature is
useful.

Once we decided to go oulside India
for the spread of Hindi. I hag an
invitation from the Muslims in Mau-
ritius that I should go and spread
Hindi there. Also there was an in-
vitation from some of the govern-
mental officers in far off Fiji. We
placed the matter before the Hindi
Sahitya Sammelan and I am not going
to tell you what the reaction was.
They wanted to dictate, Although we
passed a resolution at Madras that
Jamnalalji and myself shoulg go 1o
different parts of the world for the
spread of Hindi, we quietly dropped
the thing and said, “Let us not do it

at present.” That is how the Hindi
Sahitya Sammelan has worked.

They are in difficulty now, Two
groups are at loggerheads. T do not

want to go into the constitution or
legality of this group or that group.
I think the other group is more re-
actionary than this group. I am not
enamoured of either. I am very glad
that the Government is taking the
matter in its own hands and wants to
give it proper guidance, and that is
why I have insisted that the definition
of Hindi must be made clear. I am
grateful to Dr. Shrimali that he has
accepted my amendment and I am
grateful to the Government that the
definition is made part and parcel of
the Bill. I shall be ever grateful to
Dr. Shrimali for accepting the thing,
Yet, at the same time, I am afraid, as
Shri Bhupesh Gupta was saying, one
of this or that group may come in.
Therefore, every member that comes
into this reformed Hindi Sahitya
Sammelan must be tried and tested,
must be made to sign a declaration
that he whole-heartedly believes in
national integration, that he believes
in help to be taken from all the lan-
guages of India including Urdu.
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Dr. Sapru just now said that Hindi
was going {o help all the Indian lan-
guages. We do not need the help of
Hindi for the development of our lan-
guages. Naturally, we will co-operate
with all Indian langwages. It must be
a policy of give and take. But please
do not assume that superior air of

helping us. You have helped us
enough,

I am not enamoured of the rules
made in the Bill about the first

member. Vishishta Sadasya are all
moneyed people. The receivers of the
Mangla Prasad Paritoshik have little
to do with the national policy about
Hindi. The Government shoulq first
make a list of people who believe in
Hindi—not English—as the language

of national integration and as a
vehicle of the composite national
culture. Such men alsn~ should be

taken and then the Sammelan should
be placed in the hands of these peo-
ple. Any portion of the old reac-
tionary element would be a danger.

Sir, till now we could find fault
with the Hindi Sahitya Sammelan,
we could non-co-operate with it, but
we cannot non-co-operate with our
Government. The Government has
taken 3 serious responsibility upon it-
self in recognizing the national
importance of the Sammelan. Here-
after if there is any reactionary ele-
ment and if the Hindi Sahitya Sam-
melan followed its old course, then
the responsibility will be that of the
Government.

I am very sorry to say that there:
are many Dpeople, especially in the
north, who give cause for discontent
and let loose elements of disruption
and then accuse the rest of India of
being fissiparous. They accuse the
rest of India of working for disinte-
gration. I say that those who are
responsible should not create condi-
tions of disruption. Then alone will
everything go on quite all right.

Sir, it is easy to wail and moan
about the neglect of Hindi. But who-
is responsible for that? The cham-
pions of Hindi themselves. I speak
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with some authority. I have worked
for the Sammelan for more than ten
years. I have worked in many gov-
ernmental committees. I know, Sit,
when I.was a member of the Legal
and Administrative Terms Committee,
one member said—I do not remember
the exact word that was discussed,
but it was like this—the word hazar,
for instance, he would not accept
because it was an Urdu word; it must
be sahasra. 1 appealed to the Chair-
man and added that if the Chairman
accepted that attitude he would have
to accept my resignation also. You
cannot call it tarikh, it must be tithi
or dinank. Such people have been
working and getting into all our
institutions.

Sir, I wish the Hindi Sahitya Sam-
melan well. Let it have a new lease
of life. I hope it will be able to co-
operate with other Hindi institutions
in other parts of India. Here let me
draw the attention of Dr. Shrimali to
the old constitution of the Hindi
Sahitya Sammelan according to which
some members of the Governing Body
must be from Allahabad. They may
say it is for the sake of quorum.
Whatever it is, but they have generally
been the reactionary elementg and they
had been pulling the other way. Sir,
Tandonji always asked us to capture
the institution as if that is the only

business that we should have. The
institution either helps itself or we
leave it.

One thing I must make clear,

because some Members have created
a confusion. Now, I do not think the
other amendment which Dr. Shrimali
has accepted has anything to do with
institutions like the Bengali Sahitya
Sammelan or the Gujerati Sahitya
Sammelan. The Hindi Sahitya Sam-
melan is asked there to co-operate
with institutions which have a simi-
lar aim, namely the fostering of Hindi
as the language of national integra-
tion. If you say that the Hindi
Sahitya Sammelan gets or should get
a monopoly of it, if you say that it
is the only institution which will
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work and that all other institutions
are to work under it, we resist. This
we do not want. We are afraid of
such a situation. We would rather
like to have a central institution for
a united effort but not this Hindi
Sahitya Sammelan. It has not a very
good tradition. I would request the
Government of India to start an all-
India body which has got no narrow
or vicious tradition behind it. Collect
everybody who whole-heartedly
believes in Hindi as a language of
national integration, give all powers
to that body and leave Hindi Sahitya
Sammelan to its work. Let it live and
prosper. It has done some good
work. Given a proper guidance by

the Government it "has got good
chances for the future. I do not
despair of the Hindi Sahitya Sam-

It has the blessings of many
It may survive all the
good

melan.
good people.
old traditions and it may do

work. But why depend upon it?

Sir, I have travelled the whole of
India and worked for the spread of
Hindi. There are many people who
say they do not want this imperialism
of the Hindi Sahitya Sammelan, nor
do they want the imperialism of
U.P. They want Hindi but not under
the dictatorship of U.P. They tell
me that they just as we learn English
but do not aceept the guidance and con-
trol of Oxford and Cambridge; just
as we will cultivate the English that
we want, just as we are free to use,
to learn English but not the control
of Oxford or Cambridge, in the same
way we shall develop our own Hindi
in our own way but not look to the

Hindi Sahitya Sammelan for each
and every step.
I know that the Hindi Sahitya

Sammelan has recognized or assimi-
lated good many Arabic and Persian
words. - There was once a debate. I
spoke on behalf of Hindustani. Shri
Venkatesh Narain Tiwari spoke
against Hindustani. In my speech I
counted, I used only three Urdu
words and he used fifty Urdu words.
And mind you, he was *speaking
against the use of Urdu. I spoke in
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favour of it. We people who do not
know Urdu, where are we to get
Urdu words from? But we oOppose
the poiicy of boycotting Urdu words
as such. Words come and go accord-
mg to the needs of time. They are
like passengers in a train. There
may sometimes be the military pecople,
sometimeg pilgrims—yatris—whc
come and go. The structure of the
language must be the main thing.

Everyone realises that Sanskrit is
our language of integration par excel-
lence. Sanskrit is the mainstay of
all the Indian languages. Therefore,
Hindi must be steeped in simple
Sanskrit. But unfortunately for Hindi,
Hindi areas had once accepted the
domination of Urdu, once norfhern
people became pastmasters and sty-
lists in Urdu, they spoiled Hindi. To-
day when they want to introduce
Sanskrit words in place of Arabic
or Persian words, they do not know
how to introduce them. We from
Bengal, Gujarat, Maharashtra and
other States perhaps know how to
assimilate Sanskrit words. Some of
the Hindi writers have that capacity.
I know. But sometimes they coin
strange Hindi words. They take out
the English dictionary, see the Greek
or Latin roots of the English words,
take a corresponding Sanskrit root
from panini and coin words. I
was sick of it. They were working
against the genius of Sangkrit. They
are manufacturing technical terms
in a2 way which is against the genius
of Sanskrit. I once appealed to
" Tandonji also. For instance, for the
criminal tribes, denotified tribes, they
used the word Vimukta Jati. I said
Vimykta was an Upanishadic word, it

had a definite meaning— EREnEe ]

f\a'!i‘aa?\f ! You cannot use Vimukta

for denotified tribals, I said. Tandonji
said, “No, no. It is quite all right.”
T was helpless. I said that there are
some other words but they do not
care for the genius of Sanskrit but
we do. People resist many of these
technical terms not because they are

Sanskrit—we welcome the help of
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Sanskrit—but some words are a cari-

cature of Sanskrit.

With all this tradition of the Sahitya
Sammelan all that I would say is this.
Do give it the blessings, give it a
charter if you like and it is good
that it should now be controlled by
the Government but not partially.
If you bring in the old element. the
whole thing will be spoiled. Then
there will be no improvement. Once
let all that mischief be cured by the
intercession of the Government. For
if after all the surgical operation the
evil still persists, where shall we go?
Therefore, I would say this: “Please
leave it in the hands of people who
believe in national, emotional inte-
gration.”

You say that Hindi was accepted
unanimously in the Constitution. I
know how it was accepted. You
smothered the voice of Pandit
Jawaharlalji. When he put up his
proposition in favour of the Hindus-
tani style of Hindi, only 14 people
supported him. He was defeated and
then Hindi came in that place. Pandit
Jawaharlalji wanted that form of
Hindi which is suited for mnational
integration but he was defeated. The
voices of people like Pandit Jawahar-
lalji and Mahatma Gandhi were sup-
pressed and they were thrown out
and then this Hindi came.

At the same time we are in a diffi-
cult position. If we oppose this Hindi
Fnglish comes in which is not 10 our
liking. If we support English, we
will lose our Indian culture. If you
go this way, there is danger. If you
go that way, there is again danger.
So, I would appeal to both the Houses
of Parliament and to the Government
that they should so manage their
Hindi policy that Hindi becomes a
blessing for national integration.
They talk of helping other languages.
I think Bengali has helped Hindi much
more than Hindi has ever helped
Bengalj. The same can be said of
the other languages also, but I must
not speak of my own language.
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I would plead with the Government
that the Hindi which has been fighting
Punjabi, Chhatisgarhi, Bundelkhandi
and Rajasthani should not be al-
lowed to go in Its own way. I speak
from experience. I had once supported
one scholar who was doing some
research work in Chhatisgarhi. The
Sammelan people wanted to pull me
up and they said: ‘You are encourag-
ing Chhatisgarhi’. .

If you do not want to encourage
even your own dialects amd sub-dia-
lects, where are you? In effect you
say: ‘She is our daughter and we have
every right to smother her life’. Is that
the way we treat our daughters?
They created difficulties in Punjab
and they created difficulties even

in
Chanda, There they fought with
Marathi, They wanted to smother
Chhatisgarhi and Rajasthani also.

Those who favoured Rajasthani were
looked down upon. 1 have spoken to
a good many Rajasthani writers.
Everywhere this imperialism of Hindj,
however powerless, has resulted in
helping forces of disintegration. You are
giving the Sammelan a new lease of
life,. May God bless you, Let the
Sammelan be purged of all its short-
comings and let it have a new lease
of life.

One thing more. There are some
languageg in India that require special
help, special protection. and special
fostering. They are three, The three
languages are, Kashmiri, Sindhi and
Konkani, I am glad that our Prime
Minister yesterday or the day before,
in his speech in the Lok Sabha,
accepted Konkani as the principal
language of Goa, The agents of the
Sammelan were not ready to do it.
They previously said: ‘We only know
the 14 languages mentioned in the
Constitution’. Now that the Prime
Minister has spoken in favour of
Konkani, T hope my friends in the
Wardha Samity which was once our
creation and which is now under the
guidance of Tandonji and the Hindi
Sahitya Sammelan will help. There
are many people in Goa, upper class
Hindus who study Marathi as a langu-
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age of literature, religion and culture
and they are running private Marathr
schools there, Marathi is my mother-
tongue and I am very happy that they
are working for Marathi. There are
good poets in Goa who write in Mara-
thi. Now some have started saying
that ‘“Marathi is the language of Goa
and not Konkani, Konkani is only s
dialect of Marathi. Therefore Mara-
thi should dominate”, The fact is the
Christians—Roman Catholics—who
are more than 40 per cent, do not
know Marathi They speak enly Kon-
kani. In Goa Konkani is a language
of integration. The Hindus, the Mus-
lims and the Christians—all of them—
speak in Konkani, Of course Muslims
in Goa are very few., Wherever they
are—either in Goa or East Africa or
South America, I have .seen every-
where, when two Goans come to-
gether, they speak in Konkani gnd
vet some people want to oppose Kon-
kani. The agents of the Hindi Szahitya
Sammelan were not prepared till
yesterday to accept the claims of Kon-
kani. If that is their attitude, we
shall have to think over before giving
our blessing; but I have great hopes
in the present Government, I think
the present Gbvernment will pilot the
thing well and initiate something help-
ful. ‘

They should also see that the
Sammelan is made to foster Pumja,bi,
Rajasthani, Bundelkhandi, Pahadi and
Chhatisgarhi. It must be made to
help, especially through the Nagari
script, Kashmiri Sindhi and Konkani.
The Sindhis have left their homes and
come here. They have no help and
they are scattered. If there was only
one place for them, they would have
helped themselves, They are scattered
everywhere. It is the sacred duty of
the Central Government to help them
and help them to have their rich lite-
rature published and preserved. Their
literature is not voluminous but what
they have is rich and beautiful, Sindhi
poetry as also Konkani poetry equals
any other poetry in beauty and grace.
All that must be published in Deva-
nagari script,
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About the script let me gratefully
acknowledge that Tandonji and many
others from the Sammelan helped us.
They accepted that if Devanagari script
is to be made the main script of India,
there must be some improvement in
the script to make it more scientific
and more useful for the whole country.
Do you know what happened? In
spite of all the efforts and patronage
of Tandomji, when I appealed to the
Hindri Sahitya Sammelan at Banaras,
they-said: “We know you are in the
majority and therefore you are free
to introduce the reformed Nagari
script in all parts of the country
except U.P. You spread the reformed
Nagari script, but not in U.P.” The
Bombay Government accepted the
reform, the Assam Government and
the Bengal Government also accepted
the reformed script for Hindi. When we
succeeded to that extent the people
of U.P. organised a Sammelan in Luck-
now and they sabotaged all the impro-
vements which Mahatma Gandhi had
secured from 8 or 9 different States.
That is the tradition of UP, Do you
know what our people say of UP.7
It is not ‘United Provinces’ but ‘dis~-
uniting province’ Excuse me. I did
not want to take much of your time
but T do not know how long I am
going to live, I gave the best part of
my life for spreading Hindi. T still
wish that Hindi should be the all-India
language. It must have = place in
international communications also,
especially in Asia, We are glad that
our culture had once spread to Indo-
China, Siberia and other places; but
we seem to be ashamed when some-
body like me says that we took some
words from them also. In Bihar I once
sa‘d that even in the Vedas, there are
references of our contacts with the
outside world. 'There are foreign
words in the Vedas, There was an
uproar, I refused to argue with them
and yet hold to my views. All this
is a warning. Unless we change our
mind, and unless we reform and have
a Catholic mind, Hindi has got no
future. But if we reform and accept
in spirit all that hag been taught to
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us by great men, then even Rajaji

will come to our side,
1

5 p.M,

MESSAGES FROM THE LOK SABHA

I. THe CONSTITUTION (TwWELFTH

AMENDMENT) BriL, 1962.

II. THE Goa, DaMAN ANp Diu (Ap-
MINISTRATION) Brrr, 1962

SECRETARY: Sir, I have to report
to the House the following messages
received from the Lok Sabha, signed
by the Secretary of the Lok Sabha:—

1 -

“In accordance with the provisions
of Rule 96 of the Rules of Proce-
dure and Conduct of Business in
Lok Sabha, I am directed to enclose
herewith a copy of the Constitution
(Twelfth Amendment) Bill, 1962,
which has been passed by Lok Sabha
at its sitting held on the 14th March,
1962, in accordance with the provi-
sions of article 368 of the Constitu-
tion of India.” -

11

“In accordance with the provisions
of Rule 96 of the Rules of Proce-
dure and Conduct of Business in
Lok Sabha, I am directed to enclose
herewith a copy of the Goa, Daman
and Diu (Administration) Bill, 1962,
as passed by Lok Sabha at its sit-
ting held on the 14th March 1962.”

Sir, T lay a copy of each of the Bills
on the Table.

T VICE-CHAIRMAN (Dr. A.
SueBa Rao): The House stands ad-
journed till 11 A.m. tomorrow,

The House then adjourned
at one minute past five of the
clock till eleven of the clock
on Friday, the 16th March
1962,



